LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II
(General information relating to legislative & other matters)
Thursday, 22 November, 2018/ 01, Margshirsha, 1940 (Saka)

No. 136

COMMENCEMENT OF THE FOURTH PART OF SEVENTH SESSION (SPECIAL
SESSION) OF THE SIXTH LEGISLATIVE ASSEMBLY OF NATIONAL CAPITAL
TERRITORY OF DELHI:

Hon’ble Members are informed that the Fourth Part of Seventh Session (Special
Session) of the Sixth Legislative Assembly of the National Capital Territory of Delhi will
commence on Monday, 26 November, 2018 at 02.00 PM in the Assembly Hall, Old
Secretariat, Delhi-110054.

TIME OF SITTING:

The sitting of the Legislative Assembly shall commence at 2.00 P.M. and continue till it
is adjourned for the day.

PROCEDURE OF NOTICES:

(a) Kind attention of the members is invited to Rule 258 of the Rules of Procedure and
Conduct of Business in the Legislative Assembly which reads as follows:

(1) Every notice required by the rules shall be given in writing addressed to the Secretary
and signed by the member giving notice, also indicating his division number, and shall be
delivered in the Notice Office between such hours as notified from time to time, on every day.

(2) A notice received in the Notice Office after the hours other than those specified in
sub-rule (1) shall be treated as given on the next working day.

(b) Every notice should be signed in ink by the Member giving the notice, indicating his
division number and name in Capital letters and should be deposited in the Assembly Notice
Office. THE NOTICE OFFICE IS LOCATED IN ROOM NO. 46.

(c) All notices delivered in the Assembly Notice Office are date-stamped and the time of
receipt is also indicated thereon.

(d) As only the Assembly Notice Office is responsible for transmission of the notices to
the Branches/Officers concerned without delay, Members are, therefore, requested not to
deposit their notices either at the Table of the House or with any other Officer/Branch of the
Assembly Secretariat. If any Member does so, it is not likely to be taken note of.

(e) The Assembly Notice Office shall remain open during the office hours.

VISITORS’ GALLERY: Direction of Hon’ble Speaker regarding issue of Gallery Passes
conveyed vide Bulletin Part-II No.105 dated 29 June, 2017 is enclosed for reference of
Hon’ble Members.

NOTE: - CELLULAR PHONES, PAGERS OR OTHER ELECTRONIC GADGETS
ETC MAY KINDLY BE KEPT OUTSIDE THE HOUSE.

C. Velmurugan
Secretary
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LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPAITAL TERRIOTORY OF DELHI
BULLETIN PART-II

(General Information relating to legislative & other matters)
Thursday, 29 June, 2017/8 Aashaadh, 1939 (Shaka)

No. 105
Subject: “Guidelines for issuing Visitors’ Gallery Passes”.

The Directions of the Hon’ble Speaker regarding issuance of visitors’ Gallery Passes
are hereby reiterated for the kind information of the Hon’ble Members:-

7. The Hon’ble Members should recommend the names of persons for visitors’ gallery
only if they are personally assured about the visitors’ antecedents.

8. Applications for passes will not be entertained unless they bear the signature and stamp
of the MLA concerned and are enclosed with copies of photo I-Cards of the visitors
duly attested by the concerned MLA.

9. Telephonic requests for issuance of passes will not be entertained.

10. Application forms for the issue of visitors’ gallery passes must be submitted by 5:00
PM on the working day pervious to the date for which the gallery passes are required.

11. The seating Capacity in the visitors’ gallery being limited, not more than two passes
will ordinarily be issued to a Member for each sitting.

12. No admission cards for the Visitors Gallery will ordinarily be issued on the same day.

Prasanna Kumar Suryadevara
Secretary
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Delhi Legislative Assembly Secretariat

F.No.16(65)/2015-16/LAS/Security/Pt. File/myy. ngDated: 22+d November, 2018

GUIDELINES FOR SECURITY PURPOSES

The Fourth Part of the Seventh Session of the Sixth Legislative Assembly

of NCT of Delhi, likely to be commence on 26% November, 2018 at 02.00 PM in
the Assembly Hall, Old Secretariat, Delhi. It is, therefore, requested to kindly
note the following guidelines for security purposes and entry of people in
vehicle in Vidhan Sabha as under:-

L.

All press people including Print & Electronic Media will be allowed entry in
the Vidhan Sabha Complex with their cameras and other equipment on the
basis of their press cards (PIB/DIP). For the media persons without
PIB/DIP accredited cards including Media OB Vans entry in Assembly
Complex, Sh. Kaanchan Azad, 1.0. (DIP) will make necessary arrangements
for issue of temporary passes from DIP.

All Vehicles with Assembly Stickers and vehicles which have been issued
temporary Parking Pass for the Fourth Part of the Seventh Session of the
Sixth Legislative Assembly of NCT of Delhi, may be allowed entry in the
Vidhan Sabha Complex.

All the staff of Vidhan Sabha Secretariat may be allowed with their [-Card
issued by the Delhi Assembly Secretariat.

All staff of Ministers and other persons engaged by the different Ministers
Office-with their 1. Card issued by their respective Departments may be
allowed after proper entry of the visitors details in the Reception register.
Vidhan Sabha Staff who are on House duty will be allowed to enter in the
House on the basis of their [.Cards.

All the PWD (Electrical), (Civil) and (Horticulture) staff may also be allowed
to enter in the Vidhan Sabha with their [.Cards issued by their respective
departments.

Driver accompanying the MLA in his/her vehicle should have valid identity
card/casual entry pass issued by the Delhi Legislative Assembly
Secretariat. He will be allowed in the vehicle of MLA while entering Delhi
Legislative Assembly Complex after showing his ID to the Security Staff.
Persons other than the driver, if any, accompanying the MLA shall alight
from the vehicle at the entry gate and will have to obtain a valid casual
entry pass from the reception against a written request duly recommended
by the MLA and they will enter after following established security check

procedure.



10.

11.

12,

All persons visiting to the Delhi Assembly complex will have to carry with
them their personal photo ID (Voter ID/Driving Licence/Aadhar/any other
identity card issued by any Govt. Department/Organization/ Institute 1|
having photo & address of the visitor) to show to the Security Personnel for
the verification of his antecedents at the time of entry. :

MLAs have been requested to use vehicles having a valid Parking Passes il 1

issued by the Delhi Legislative Assembly Secretariat.

The Security Personnel shall check bags/briefcases or any other luggage
carried by the visitors before allowing their entry into the Assembly
Complex.

All the vehicles entering in the Vidhan Sabha Complex will be parked in
the parking area only. The traffic police officials may be directed to
regulate the traffic for this purpose.

Doctors and para-medical staff with their Ambulance may be allowed entry
in the Vidhan Sabha Complex on the basis of their temporary 1. Cards
issued to them by the Vidhan Sabha.

No person shall be allowed entry from the Exit Gate.

No Dharnas/Pradharshans, display of pla-cards, banners are allowed in
the Vidhan Sabha premises. If any person or group of persons
including Hon’ble Member of the Assembly are found violating these
directions/instructions of the Hon’ble Speaker, local police and
security staff may take immediate action to remove them from the

Vidhan Sabha Complex.

15. The Specimen of different passes has already been given.

16. This issue with the prior approval of the Competent Authority.

In-charge (Security)

(MUKESH. Ef;}-xmm}

Deputy Secretary (Security)/HOO

Delhi Vidhan Sabha,
Old Sectt. Delhi.
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The Dy. Commissioner of Police, Distt. North.

The Dy. Commissioner of Police, Security, Delhi Police,

The Assistant Commissioner of Police, Delhi Vidhan Sabha, Delhi.
Deputy Commissioner of Police Traffic, Mori Gate Marg, South Indian
Madrasi Colony, Kashmere Gate, New Delhi, Delhi 110006,

Assistant Commissioner of Police Traffic, Mori Gate Marg, South Indian
Madrasi Colony, Kashmere Gate, New Delhi, Delhi 110006.
Commandant/Asstt. Commandant, CRPF Battalion, Delhi Vidhan Sabha
Director, Directorate of Information & Publicity, Old Sectt., Delhi.
Secretary to Hon’ble Speaker, LAS.

Deputy Secretary (Caretaking), Delhi Vidhan Sabha.

Administrative Officer, CATS Ambulance, CATS Head Quarter, Bela Road,
Yamuna Pusta, Delhi.

Chief Fire Officer, Delhi Fire Service, Connaught Place, New Delhi.
AE/JE (Civil/ Electrical), PWD, Delhi Vidhan Sabha, Delhi.

Sr. PA to Secretary, Delhi Vidhan Sabha.

Security In-Charge, Delhi Vidhan Sabha.

)

(MUKESH. C. SHARMA)
Deputy Secretary (Security)/HOO

Dated: 227 November, 2018 1



